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CENTo/'L ADMI IST,RATlVE TRIISUNAL 

' CIRCUIT ENCH LUCKNOli 

T.A. NO.1024 of 1987 (T) 

(W.P. NO.539 of 1982) 

S .N. Chowdha.ry • • • • • • •• 
Versus 

Union of India " othars • • • • • • •• 

30.8.1. 90 -
Hon'.le Mr. D.K. Agrawal, J.M. 

Applicant • 

Respondents • 

None appears for the ap~licant desp~ite notice. 

Sri R.C. Saxena stat d for us that ~ has not received 

any inst~lction from the petitioner. Petition i dismissed 

for want of prosecution. The interim order stands vacated. 

Sd/- SCi/-

A.M. J.M. 

~-
~ 

1/ True Copy 1/ 

rrm/ ) ,ff~6 
~1, 

e n J 

~ .. 4 




